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Subject: SENDING COPIES OF ORDER PASSED BY THE BENCH
IN APPLICATION NO. S1H3 [ae ()
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Please find enclosed herewith the copy of the Order/Iaterim Order
passed by this Tribunal in the above said Application on LS DS IRR-'S
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Date Office Notes Orders of Tribunal

Order Sheet (coata)

19-9-1984 - Shri M. Narayanasuamy pressnt
for the applicant. Shri Mm.S. Pad-
marajaiah present for the respon-
dents, It is brought to our notice
that the applicant has passed auway
and the application has, therefore,
abated. In vieuw of this,the appli-
cation is dismissed as abated with
liberty to the legal represen-
tatives of the dessased applicant
to take wychxxcoblonxasxmeyxie
axivissxdx any actien if deemed
necessary.
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(L.H.A.Rego) (Ch.Ramakrishna Rao)
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